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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN BENCH, PUNE

Original Application No. 26/2023(WZ)

Vanshakti and Anr. ... Applicant
Vis.

Thane Municipal Corporation & Ors. | Respondents

AFFIDAVIT-IN-REPLY

I, Dr. Rani Ramrao Shinde, the Health Officer of Thane
Municipal Corporation, do hereby state-on solemn affirmation as

under:

I say that pursuant to order dated 16/02/2024, 1 am placing on
record Act1on Plan in respect of Diva Site earlier used by respondent
Mun1c1pal Corporatlon for landfill. I say that landfill activity at the
said site was gradually reduced and the site was finally closed on
31/01/2023. I say that M/s. MaRS Planning and Engineering
ervices Pvt. Ltd. has been/ appomted as Project Management
\onsultant for work of restoration of aforesald SIte I say that
chincerned agency will submit revised Detailed Project Report for
e work of bio mining and restoration of site upto 15™ March,
2024. T say that the report will be submitted on or about 31 March,
2024 to Maharashtra Jeevan Fradhkaran for, techmcal approval I
say that on receipt of Technical Approval of Maharasht.a Jeevan
Pradhikaran, the matter will be placed before General Body of
Thane Municipal Corporation for approval ‘to float a tender for the
work. I say that on receipt of approval of General Body, tender will

be issued and work would be cartied out as expeditiously as
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P - /
poss1ble 1 submlt that work of restoration it likely to be started bx ® \\°'s\'°‘1"
30t July 2024, subject to the Model Code of Conduct. I say haff‘ /’“J

(
completion of work is likely to take about 12 to 18 months. Heretd\cf):\_r/
anng_xed and marked Lixh. “A” is the copy of Action Plan for

irten
restoratlon of Diva Site.

2. Ifj’s’;i‘y\fhét‘ what is stated hereinabove is true and correct to the best of

my knowledge, information and belief,

Solemnly affirmed at Thane. A L
This  day of March, 2024 Sir ‘-%:Pohe%t, =
B sEEEEs T, e,

Identified by me

Advocate Before me
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National Green Tribunal, Western Bench - Pune
0.A.No. 26/2023 (WZ)

Action Plan for Restoration of Area in question

For PreparingNew DPR ... ' On or before 15™ March, 2024
Approval From Hon’ble M.C. ... : about 18" March, 2024
Technical Approval from M.J.P.
(ERTE faT ooy L 31% March, 2024
Administrative Approval from TMC ....... First Week of April, 2024
* Tender Publication =~ . ....... ; 10™ April; 2024

Tender time period LN ' Vit days
Opening of Tender
(taking into considerstion
of 1% and 2™ extension) ... 25" May, 2024
Approval from Hon’ble M.C.Sir

on Tender P 5™ June, 2024

Work Order issued in between ... 30™ June to 5™ July, 2024
To arrange man power and machineries ....... 1 month |

Actual Work Started from ... 30™ July, 2024

Further 12 to 18 months - for scientific disposal and to restore the land in guestion.
However these dates are subject

to the Lok Sabha Election
Model Code of Conduct.

SO FEToITTITTEST, B0




